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Development (NABARD) h u  reported that Cooperstlve 
Banka (indudlng Land Davalopmant Banka) and Regional 
Rural Banka In Kerala ara not collecting oompound Interest 
from farmars in reaped of agricultural loans. Position In 
respect of commercial banks In being collected and will be 
laid on the Table of the House to the extent available

Air Taxi 8ervlcee

2726. DR. 8HRIM ATI K.3. 80UNDARAM . Will the 
Minister of CIVIL AVIATION AND TOURISM  be pleased to 
atate:

(a) the number of pending applications for operating 
 ̂ air taxis in the countiy;

(b) whether any last date haa been fixed for 
aubmiaslon of fresh applications for ths purpose, and

(c) If so, the details thereof?

TH E  MINISTER O F CIVIL AVIATION AND TOURISM  
(SHRI GHULAM  NABI AZAD) (a) Twenty four applications 
for Issue of No Objection Certificate for Air Taxi operator's 
permit are pending.

(b) No, Sir

(c) Does not alrse.

[ Translation)

Regional Offioe of RBI

2727. 8HRI SURAJBHANU SOLANKI, Will the 
Minister of FINANCE be pleased to state;

(a) whether the Regional Office of the Reserve Bank 
of India has been functioning at Bhopal, and

(b) if so. the details thereof?

TH E  MINISTER O F S TA TE  IN TH E  MINISTRY OF 
FINANCE (SHRI M.V. CHANDRASHEKHARA M URTHY)
(a) and (b). Roserve Bank of India has Intimated that Its 
Regional Office at Bhopal has been functioning sinoe 1972. 
[EngllahJ

Overhead Ixpendlture of U C

2728. SHRI G EO R G E  FER N AN DES' Will the Minister 
of FINANCE be pleased to state.

(a) whether the overhead expenditure of Life 
Insuranoe Corporation of India Is more as oompared to the 
expenditure of Insurance oompanles of Amerioa and 
England;

4>* nteps taken to reduoe the overhead 
 ̂ r nditure o< the '(vp o rth n , and
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r w i  M im yTi n r  ' \ r  tr i i* o* 
FINANCE fswni M V HA * J H A V U ^ H r ^ A  H ,T H<J 
(a> UH IniWf is* Corporation of Innia fi k »u/e ruportec 
that sim'w a iarg* number of * w w a ice «Q«rp«n** operate

in the U S A and U K. and since the accounting practices 
and legal requirements diffsr considerably, no rational 
comparison will be possible in the matter of overall 
expense ratio of the LiC vi8*a~vis these oompanles.

(b) Through constant budgetary oontroi and 
continuoua administrative efforts, LiC  have brought down 
the ratio of management expenses to tfitai premium 
income from 25 52% in 1886-69 to 21.63% in 1993*94.

(c) Actual Total Management Expenditure in­
curred

Year Rupees in Crores

1993-94 2124 65

Estimated Total Management Expenditure 
Year Rupees in Crores

1994-95 2506.23

[TrantlattoriI

Air Tsxi Operatora

2729. 8HRIMATI SH EELA GAUTAM .
SHRI RAJESH KUMAR:
SHRI RAMESHW AR PATIDAR;

Will the Minister of CIVIL AVIATION AND TOURISM  
be pleased to state.

(a) the namea of those air taxi operators who have 
sought permission to start air servloee during the last three 
years and the current year so far,

(b) the details of their fleets Indicating the types of 
aircraft possessed by them and the areas where they 
propose to start air servloee;

(c) the names of those air taxi operators who have 
been granted permission In this regard;

(d) the names of the suoh operatora who have started
their air services; and

(a) the details of thoae air taxi operators who are 
dkely to start their air eervloes during 1994 and 1995?

TH E  MINISTER O F  CIVIL AVIATION AND TOURI8M  
(SHRI GHULAM NABI AZAD). (a) and <b). The names of 
air taxi operatora who had sought permission to start 
ncheduled air transport servloee along with detalie of their 
fleet are given at 8tatemenM Details of the areas 
nroposedfoperated by them are given at Statement-II

' ( '  to (e) The following six among the existing Air 
’ * , tj'Atora have been granted permission to
<. . » t r t i  i Air Transport Services wrfthln the
t J a

i M^b Last W#»t 'revel A<td Trade links Ltd




